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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 
GUWAHATI BENCH, GUWAHATI 

O.A. No.48 Of 2007 

DATE OF DECISION: 01.03.2007 

Mr.Bhibian Bhowmick 
...............................................................................................Applicant/s 

Mr . H. Rahman 
Advocate for the 

Applicant/s 

- Versus - 
Union of India & Ors. 

..............................................................................................Respondent/s 

Dr.J.L.Sarkar, Railway counsel 
..................................................................................Advocate for the 

Respondents 

[iJ:1i 

THE HON'BLE HR. K.V. SACHIDNNDAN, VICE CHAIBMN 
THE RON' BLE MRS. CHI TPA CHOPRA, ADMIT. MEMBER 

 Whether reporters of local newspapers may be No 
allowed to see the Judgment? 

 Whether to be referred to the Reporter or not? /es/No 

Whether to be forwarded for including in the Digest 
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complied at Jodhpur Bench & other Benches ?  

Whether their Lordships wish to see the fair copy 
	ZINO of the Judgment? 	 ). 

Vice-Chairman/A m. Me er 
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CENTRAL ADMINISTRATIVE TRIBUNAL 
GUWAHATI BENCH 

Original Application No.48 of 07 
Date of Order. This the jS  Day of March, 2007. 

HON'BLE MR.K.V. SACHIDANANDAN, VICE-CHAIRMAN 
HON'BLE MRS. CHITRA CHOPRA, ADMINISTRATIVE MEMBER 

Sn Bhibian Bhowmik. 
Railway Qtr.No. 1 75/B 
New Colony. P.O.Lumding 
Dist Nagaon (Assam). 

By Advocate Mr.H.Rahman, Mr.D.C.Choudhury 
Mr. R. S. Thakur, Mr. J. Huda 

-Versus- 

Union of India, 
Represented by the Secretary. 
To the Govt. of India, 
Ministry of Railway, New Delhi. 

The General Manager, 
North East Frontier Railway, 
Maligaon,Guwaliati-1 1. 

The Chairman 
Railway Recruitment Board 
Railway Station Road. 
Guwahati-781001 

The Assistant Secretary, 
Railway Recruitment Board. 
Railway Station Raod. 
Guwahatj-781001 
By Advocate Dr.J.L.Sarkar, Railway counsel 

SACHLDANANDAN,V.C: 

The applicant has applied for Group D Post As per 

advertisement in the N.F. Railway. On 5.12.04 the applicant appeared 

in the written test and he passed the written test on 7.4.05. The 

applicant has also qualified in the physical Efficiency Test. On 
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17.06.05 the applicant appeared Railway Recruitment Board, 

Guwahati for verification of the original documents. Thereafter, the 

applicant was treated as under aged. His age limit is in between 18 to 

33 years and he was not empanelled. Being aggrieved the applicant 

has filed this O.A. seeking for the following reliefs:- 

"To direct the respondent authorities to consider the 
case and select and appoint the applicant in the 
Group-D posts lying vacant in the N.F.Railway." 

2. 	1 have heard Mr. H. Rahman, learned counsel for the applicant 

and Dr.J.L.Sarkar, learned Standing counsel for the Railways. When 

the maiter came up for consideration, the learned counsel for the 

applicant has submitted that he will be satisfied if direction is given to 

the 2 nd  respondent to consider the representation dated 21.9.05 

(Annexures 6 (A),(B) and pass appropriate orders. Counsel for the 

respondents has submitted that he has no objection if such direction 

is given. For the ends of justice Court directs the 2 d Respondent or 

any other competent authority to consider his representation within a 

time framed of three months from the date of receipt of this order. 

O.A. is disposed of accordingly. There will be no order as 

to costs. 

LJLUJ 
(CHITRA CHOPRA) 	 (K.V.SACHIDANANDAN) 

ADMINISTRATIVE MEMBER 	VICE-CHAIRMAN 

Im 
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BEFORE THE CENTR DMf:4STRATIVE1'RI AL.AT 	IWAHATI. 

ORIGINAL APPLICATION NO OF 2007. 

flhihi.an Bhowmik .,.Applicant. 

V e rsu s 

The Union of India.. &. Ors. 

Respondents.. 

SYNOPSIS 

This original application is filed by the apli - 

cant. praying for a derection to respondents for recrit.-

ment in Grøup D' Post. (Tract.k man Kha).asi. /HelperIL). 

The humble applicant duly filed his appilca 

tion form along with al.lcertifical..te a n d testimonials 

and after due Scrut.ing of his form by the respondend 

aut.horit.y then issued a written cal...iet.ter and humble 

applicant appeared written Examination. The applicant 

was passed in written Examinationn Physical. efficiency 

Test and original documents also duly verified by the 

respondent authorityes wit.hout any objection.. The appli 

cant has disqual...ified for Group'D' Post by respondent 

authority due to underaged. The appi..icant submitted a 

repreentation (Annxure6(A) & 6(B)] on 21.09.05 to 

(eneral Manager N.F. Rai.lwy and the Chairman, Railway 

Recruitment Board,, Guwahati to consider of the appi.i-

cants age. The respondent authority did not give any 

response.. Hence, the predent. applicat.ion. 

Filed by 

Advocat.e.. 
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• 	 LIST, or DATES 

10.,07,,03 	A advertisement was Publish_d 

. local. News paper 	in the 	Assam 

Tribune for recruitment 	of Grouup 	D' 

category Post.,, 

	

5.,1.204 	Applicant appeared in the written Test, 

74..05 : 	The applicant Passed the Written Examjna- 

tion 	whcih was Published in the Assam 

Tribune., 

	

10505 	Call letter was issued' to the applicant to 

appear the Physical, Efficiency Test,, 

.16,,06,,5 The applicant has qai1f1ed in the Physical 

Efficiency Test and advised to attend the 

Office of Railway Recruitment Board. Guwa• 

hati••-i on 1.7,,6.2003 of .1000 A.M. for 

verification of original certjfic.te and 

Testimonia etc. 

	

3.70605 	The applicant appeared Railway Recruitment 

Board, Gtwahati for verification of the 

original documents,, 

	

20..0705 	The applicant was treated a under aged.. 

He will not he ernpanelied by the Railway Re 

cruitment. Board, Guwahati. This letter was 

issued by Assistant Secretary, for Chairman, 

Railway Recruitment Board, Guwahatj', 

	

21.09,03 	The appi.icnt filed reprepenttion before the 

General Manager, N.E., Railway, Guwahati and 

the Cha.irrnarn, Railway Recruitment Board,. 

Guwahati for consider age, 

.70 



IN THE CENTRAL. ADMINISTRATIVE TRI8UNAL., GUWAI3ATI 8ENCH 

• 	 T GUWAHATL 	•• 

(An application under Section. 19 of the Administrative 

Trihunal Act 198) 

O.A. No 

Bhihian Bhowmik, 	- 

Railway Q tr. No. 1.75f3. 

New Co1onyP.,Otumdinq., 

District Naciaon (Assarn). 

Applicant 

VERStJf3 

.1. The Union of India. 

Represent.ed by the Secretary 

to t.he.Govtof india, 

•Mini..t.ry of Railway. New DelhL 

The General Manaqer, 

North East Frontier Railway. 

Maliqaon, Guwahati-'J.J.. 

The Chairman, 	 - 

Railway Recruitment Board. 

Railway Station Road, 

Guwahati. --78i.1. 

J 

Cont.d...  
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4, The Assistant Secretary., 

Railway Recruitment Ooard., 

Railway Station Road, 	LI 

Cuwahati -7810L 

* RESPONDENTS 

I. 	PARTICULARS OF THE ORDER AGAINST THE APPLICA-- 

'lION IS MAI)E 

The appiication.is made aqainst the represen-

tation dated 21..092005 filed by the applicant for not 

allowinq him to select, list and for not callinc him to 

appear before the Medical' Examina-tion insit.e of 

fuifillinq the reuisite cjuaiification' for as per ,  Em 

ployrnent. Notice No.1/03.  

ri. 	JURISDICTION OF THE TRIBUNAL 

The appj.i cation declares that the sUbject 

rat.ter of the applicat.ion in which the applicant seeks 

reiie.f is within the .jurisdiction Of thi Hon'hle. Trib--

unal 

LIMITATION. 

The application further declare.s that the 

application is within the limitation period prescribed 

under the Act. 

Cont.d 	..t-- 

4. 
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IV, 	FACT OF THE CASE,. 

 

That the applicant, is a citfren of India and 

-. 	is the resident of New Coiony, •..POLumUnq 	P. Lumd-- 
.inç, Dist.- Naqaon,, As .am; 

2. 	The applicant has passed the H3•L,c Examjna- 

tion and is constantly lookinq f-or aioh in order to 

mit.jqate the poor economjc . corditjon of his famiiy. 

A copy Qf .H,,3,L,C certificate is enclose 

herewith and 	marked - as ANNEXtjRF-.1 

That while the applicant was in search of a 

uitabie' .5ob he came across an advertisement published 

an 10, 07 , 03 in the local Enqlih newspaper 'Assam 

Tribunai for recruitment of qroup P post lyinq vacant. 

- :jn-thp NF , Railway, The said advertisement was issued 

by the Chairman Railway Recruitment 8oard Guwahatj.--i. 

A photo copy t.he- advertisement 	dated 
23,06.,03 is enc.losedherewfl.h and marked 

as ANNEX1..JRE-2, 

4, 	The applicant bept,,  to state that as Per the 

	

advertisement he had submitted his 	appujcaton form 

aionq with necessary testimonials The Railway Recruit-. 

- 	- 	Cor,tcl... I-.. 



S 

-- 

vent Board duly verified the apolicati-on form A. 	ac-- 

cordir,qly he was called forwritten examination on 

05.12,2004 hearing Roll No. 14534352. The applict, duly 

appeared in the said written test held on 03122004 and 

cams out successful as published in the R.,R8.'S 	Notice 
Board. 

A copy of the ca].l lett.er of Written 

Examination is enclosed herewith and 

marked as ANNEXLJRE--3. 

5. 	The applicant begs to state that pursuant to 

his result in the written test the applicant was called 

upon to appear in the physical Effi1ecy test vide its 

letter dated 1-,032005 to be held on 11.6.2003 at Mali- 

aon Rail way Stadium at 6.00 A.M. The said calling 

:iet.ter dated was i.ssed by the Assistant Secre-

tary for Chairman. Railway Recruitment. Board,,Guwahatj....1 

6. That the app...icant begs to state that there-

after the As.is tant 5ecretary. Railway -Recruitment. 

Board, GuwAhatj. vide letter dated 1.6.,0605 informed the 

applicant to attend the office on 17.06.2005 for yen---

ficatn of original certifjcat, t-estimor,ia...s. etc.. 

A copy of the aforesaid, le.tter for docu 

ment. 	verification dated 166,,05 is an 

r,exed herewith and marked as ANNEXtJRF--4. 

Contd,, 



5.- 

	

7, 	That the applicant begs to state that the 

applicant, produced the reguired testimonials in original 

the Officer of the Railway Recruitment. Board duly yen--

fied the cert.ificates documents etc. submitted by t.he 

applicant wit.hout raising any objectiori.g. 

That the applicant begs to st.at.e t.ha•t the 

applicant after til4e completion of all the staqe.sof the 

Examination was waiting for the result to be declare 

in the final select list. 

That the alicant begs to state that vide 

letter No, RRB/G/41/90 Pt. II dated 20,7,05 issued by 

the -Assistant Secretary for Chairman. Railway Recruit-

merit 3oard, Guwahati whereby he was treated as underaged 

and as such he was not seiected for not attaininq the 

age of 13 years as on 1..7.03. 

A copy of the aforesaid letter dated 

207.05 issued by the Assistant Secret.ary, 

Railway Recruitment Roard, Guwahati is 

annexed herewith and marked as ANNEXURE-5. 

That the applicant begs to state that the 

applicant has successfully completed the written exami-

nat.ion. physically efficiency test and his document.s 

were alsovenifjed by the Railway Recruitment 8oard 

Corttd. ,, 

S
IL 

S.., 
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1 
without any objection. The appli.cant after. compJjon 

of all the stages of examj.natjon was very much confj. 

dent about the result t.hat he will be' decleareci to be a 

successful candidate for the Group 0. Post, But the 

applicant was treated as underaqed by the respond 

authority after holding the int.erview, the Written Test 

and Physical Effeciency Test as reQuired under t h e 

rules. 	 - 

That the applicant begs to state that at the 

time, of written examination he had completed 18 years 

age and also successful in all the stages of 

tion without, any oh,jection of respondents authority. 

12, 	 That 	the applj.cajt begs to state that the 

8001-icA .nt submitted a representation on 21.9,05 to the 

General Manaqer NF,.Raj3.way and the Chajrrnan 	Railway 

Recruitment Board Guwahati to consider/relaxation of 

the app].jcant's age. However the case of the applica 

was not considered for the re...sons best known them,. It 

may 	he mentioned here that the General 	Manager, 

t4F.Raflway is the competent under the rules to grant 

relaxatior1 of age of a candidate in such circumstances, 

'so that the candidate may not he required to suffer due 

to no fault on his part in this regard. 

Copies of the aforesaid representation 

dated 21. 905 are annexed herewith and 

marked as ANNEXURES-6(A)& 6(B), 

:13, 	 That the applicant begs to state t.hat. the 

respondnt authority did not consider the case of the 
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applicant's for grant of rel.axation of age prayered for 

by 	him. 	Therefore, the applicant 	has 	approached the 

H-on'hle 	Tribunal for redressal of his 	grievances, The 

Hon'hie 79bnal. may he graciosly pleased to direct t.he 

respondents 	to consider the case of the 	applicant f a- 

you ri V. 

Q 

V. 	 GROUNDS FOR RELIEF WITH PROVISION. 

For that the applicant being eligible and 

havinc been qual.ified in the wri:tt.en test and physical 

efficiency test and his case should h-av beeni considered 

by the authorities but the respondent authorities have 

acted illegally and arbitrarily i -n dropping -the name of 

the applicant from and reiected his representatiort. dated 

21,9,05 which is cx fade illegal..' 	- 

For that the humhle applicant duly filed his 

appj.i cation form along with all necessary testimonials 

and after due scrutiny of his form by the respondent 

authority and issued a wiit.ten call letter (an admissi on 

certificate) to your humble applicant hearing Roil. No, 

14534352 for appearing in the written test - which was 

coriduct.ed on 05,. 12. 2006 and your humble applicant duly 

appeared in the said examination without any objection 

by the respondent authority, 

For that after due scrutiny of the applica--

tion form by the Railway Recruitment Board, then is-sued 

.a written call lett.er -  to -the humble applicants It was 

not fault the humble applicant:, becaue respondent 

authority has after completed all scrutiny then issued 

a written called letter,, 

Contd., I.--.- 
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(4) 	For that. on the date of written examination 

the humble applicant has completed the age of 18 years 

and as such he was allowed to appear in all the test 

namely written examination physical efficiency Test 

etc.. 

5. 	For that there are several post lying vacant 

in which appointment for Group-D category is going to be 

made by the respondents very recently and as such Your 

Lordships would he pleased to direct the respondents to 

immediately appoint the applicant in the Group-d cate-

gory post lying vacant in the N..F.Railway. 

VI. 	DETAILS OF REMEDIES EXHAUSTED.. 

That the applicant declared taht he has no 

other alternative remedy than to came under to prot.ec -

tive hands of this Hon•hle Tribunal.. 

VII.. 	MATTERS NOT PREVIOUSLY FILED OR 	PENDING 

BEFORE ANY COURT OF TRIBUNAL,.. 

The humble applicant further declares that 

the suhiect matter against which t:he applicant seeks 

remedy is not pending before any Court or Tribunal, 

Contd...J-- 



VIII, 	RELIEF PRAYED FOR 

To direct the respondent authorities 	to 

consider the case and select and appoint the applicant 

in the. Group-D posts lyinq vacant in the N..F..Raiiwav. 

INTERIM ORDER PRAYED FOR 

Pendinq disposal, of the instant application 

the applicant prays for an int.erimorde'r directinc the 

respondent authorities not to make any appointment, of 

Group D cateqory for the post of Track man/KhalasilHelp- -

er-Il etc. lyinq vacant in the N.E. Railway and/or pass 

such further order or orders as this Hon'ble Tribunal 

may deem fit and proper.. 

PARTICULARS OF THE POSTAL ORDER.. 

POSTAL ORDER NO.. 	3j - 	32i 
DATE OF ISSUE 	2o-02,- 2001- 

ISSUED FROM 

PAYA8LE AT 	' 	Guwahati (G.P.O..). 

Contd.. . .1- 
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VERIFICATION 

I. Sri Bhibi.an Bhowmik. son of Sri •Bikash Bhowmjk, aged 

about Z. years, resident at New Co1ony, P.O. Lumdj.nq, 

P.S. Lumdir,q Diet.. Nagaon, Assam to hereby solemnly 

affirm and declared as follows; 

That I am the applicant in the above aøølica 

tion and as such I am acguainted with the facts and 

circumstances of the above case. 

That I am fully.authorjzed by all the other 

alicants to verify this aljcatj.on and I do hereby 

this application as true to my knowledge and belief and 

I have not suppre.sed any material facts, 

And I sign this verification on this the4 

day of February, 2007 at Guwahati, 

DECIARANT 

J24 

Contd. 
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I.1 High School Leaving Certificate 

Examination, 2002 

c7. 	L.I9 LI 	
ThiP'. 	ehO6)1C 

Q 2-437 91ro 0465 h 

c/ 	 01 1985 

DATED GUWAHATI THE 3RD JULY 2002 
ASSAM SECRETARY 

I 
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• RAILWAY RECRUITMENT BOARD : GUWAHATI 
STATION ROAD, GUWAHATI- 781001 

APPLICATION FORM 
(lb be fl/led by (he Candidate in his/her own handwriting) 

Employment Notice No. : 01 of 200 (Iiidicative) 1 

ç)4---  2 

A 

I)4TE 0 I'J8U CA'rIOr4: 28/0i/2003 
DATE OF CLOSING: 	28/07/2003 

Applications are invited in the prescribed format enclosed (to be neatly typed on good quality A-4 / foolscap size paper using one 
side only) from eligible Indian nationals for the following temporary posts, likely to be permanent, in the North East Frontier Railway. 
Applications complete in all respects along with required enclosures should be sent to the ASSISTANT SECRETARy, RAILWAY 
RECRUITMENT BOARD, STATION_ROAD, OUWAHATI -781001, ASSAM, by ordinary post oriIo as to reach the Board's office on or 
b8//03.Theapplic'ations can also be In the RRB office up to 17:00 hours of 28/07/2003. A 
special relaxation of 15 days will be granted for the candidates of Andaman and Nicobar Island. 

' 
e POST AND 

SCALE OF PAY 
(RSRP) 

Division, 
Unit 

V A C A N C i.E S .ACEIN 
YEARS 
(As on 

01-07-2003) 

Medical 
Standard 

Tutill  
Employment 
per Month 

- 
UR SC ST 

- 
013C 
- 
ESM TOTAL 

Engineering Dept. 
Trackrnan, 
Rs. 2610- 3540/- 

TS I( 192 76 114 127 127 636 18-33 B - I Rs.4045/- 
1MG 

- 
,, 68 102 113 

- 
113 564 

RNY 92 36 54 60 60 302 

APDJ 100 41 61 68 68 338 

KiR 221 88 132 147 147 735 
Mechanical Dept. 
Khnitsi/llclper - II 
Rs. 2550- 3200/- 

Dy. CSTE/MW/ 
I'sILG 03 01 02 02 02 10 

18 - 33 B - I Rs. 3952/ 

1MG 06 02 04 04 20 
01 APDJ 04 02 3 03 (33 15 

RNY 04 02 

00A 

3 03 03 15 

04 02 3 03 03 IS 
c & I Dc1n 
Kli:tlasi I I Iciper 	II 

NGC Diesel Sited 
LG Divislo M 	ti  -10 () () - 06 06 1(1 ________________ 18 - 33 I] 	- 	I Rs. 3952/- 

Rs. 2550- 3200/- GIIY Coaching 
Depot 05 02 03 03 03 16 

Vngon, KI R 01 01 
NJI' Cnrr. And  

02 02 02 08 
SGW Diesel 
Shed, KIR 01 01 02 02 02 08 
MLDT Diesel  
Sited, KIR 02 01 01 02 02 08 

Educa(jo,iai Qualifica(ion 

For all Categories : Class VIII passed. (Physically handicapped i)csons are not eligible). 

EXAMINATION FEES: 

For SC / ST / ExSM : No examination fees. 

For General! OBC candidates : Rs, 40.00 (Rupees folly) only (inclusive of postal charges) in the loon of IPO / 131111k 1)rafl. 	- 
The examination fees / Postal charges are non-refundable. It should be paid in the form of a crossed Demand DraR of any Nationalized 
Bank or Crossed Indian Postal Order (made on or afler the date of publication of this notification b Ut before the closing date of receipt 
of application) dravn in favour of "RAILWAY Rl1CRUllMINF UOARD, GUWAIIATI". The flank Dm0 should he payable at 
"GUWAHATI" and It'D should be payable at 'GI'O, GUWAIIATI'. IPO/DD obtained earlier to the date of publication of the 
Employment Notice or afler the closing date will not be accepted. 

THIS ADVERTISEMENT CONTAINS IMPORTANT POINTS ONLY. FOR MORE DETAILS PLEASE REFER TO THE 
EMPLOYMENT NEWS DATED 28/06/2003. 

ChAIRMAN 
RAILWAY RECRUITMENT BOARD 

GUWAHATI - 781001 

c 

\ 
/ 
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RAILWAY RECRUITMENT BOARD - GUWAI-IATI 
STATION ROAD; GUWAHATI-781 001 

CALL LETTER for DOCUMENT VERIFICATION 
Date: 16/06/2005 No. RRBIG/41/10. 

 

To, 
BHIBIAN BHOWMICK 
RAILWAY QUARTER NO 175 B 
NEW COLONY LUMDING 
NAGAON 
NAGAON ASSAM Pin - 782447. 

RoIlNo.: 	14534352 

Sub.: 	Recruitment/Selection for the post of Group - 0 
under Category No.01 of Employment Notice No. 1/2003. 

WE 

H 

As you have qualified in the Physical Efficiency Test, you are hereby advised to attend the office of 
Railway Recruitment Board, Station Road, Guwahati-781001, Assam, on 1710612005 at 10:00 A.M. for 
verification of original certificates, testimonials etc. 

1. This Call Letter does not in itself entitle ycu for salection. 

You should bring your original VIII Standard or above Certificate issued by the competent authority 
for verification of your date of birth, educational qualification etc. You should also bring all of your 
original certificates and marks-sheets of Matriculation and onwards issued by the respective 
Board/Council/University along with experience and other certificates, caste certificate, if any. If the 
originals of above certificates/marks-sheets have not been received from respective 
Board/Council/University, then provisional pass certificate and marks-sheets issued by the 
respective Board/Council/University should be produced. 

You are also directed to bring the Attested Photostat copies of all original certificates and marks-
sheets and other certificates along with the originals; 

You may be subjected to re-examination during the process of verification of documents etc. 
and you should come prepared for the same. 

Your attendance may be required for more than one day (i.e. date as mentioned above) and you 
should come prepared for that. 

Request for postponement of the date / venue mentioned above will not be considered and no 
further chance will be given. 

If you are in service please bring "No Objection Certificate" from your employer, failing which you 
will not be considered for the post. 

Approaching Chairman, RRB and/or his Secretary directly or indirectly by a candidate or anybody 
on hislher behalf requesting undue consideration for the recruitment will render a candidate liable 
for disqualification. 

(For SCIST candidates only) 
On production of this letter you are entitled to travel free by the Railway in Second Class from NOT 
APPLICABLE Station to GUWAHATI Station and back. This pass will be valid up to NOT APPLICABLE. 
(Authority: Railway Board's letter no. E(NG)ll-84/RSC/122, dated 23/11/84). 

ASSIS TARY 
For CHAIRMAN. RRB - GUWAHATI $t 



RAILWAY RECRUITMENT BOARD:: GUWAHATI 

Office of the 
ChairmanlRRB/Guwahati, 

Station Road, Guwahati 
PIN- 781001, Assam. 

No.RRB/G141/90. Pt-Il 	 Date- 20-07-2005 

To 

VTA .,VO- /76//8 

Please refer to Item No.2, directives to the candidates of the Centralised 

Notice No.1 of 2003 which indicates that the age of candidates should be reckoned 

age on 01-07-2003. And age limit is in between 18 to 33 years. However upper age 

relaxation is applicable only to SC/ST/OBC/ESM etc. with supportive documents. 

As per Admit card 	the H.S.L.C. certificate, Your date of birth has been 

recorded ((" /2 85. . Hence you were yet to be attained 18 years of age as 

on 0 1-07-2003. And it is treated as underage, as specified above. 

Hence you will not be empanelled by the Railway Recruitment Board, 

Guwahati, which may kindly be noted. 

.7 

(R.K onowal) 
ecretary 

For'tfhairman,1RB/Guwahati 
Railway Rccflitrit 
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Dt.ed 21.9.05 

To 

The General Manaqer,,Personal. 
N ,. F Railway ,,Mai.iqaon,, 
Guwaha'ti-'ll. 

Sub-" Prayer for consideration of. the petitioner's 
aqe limit, for appointment, in the Group D' Post in 
letter of Adv.. No.10/2003.. 

Reference:" No RRB!GtGI/90.. Pt."IT dated 20.7.2005.. 

With the reference to the subject cited above. I 

beq to state the fol...owinq few lines for your hind 

consde ration and necessary, action.  

That Sir. I applied for Group D' post with 

required enclosures before..the Ass .ist.ant. 3ecret.ry, 

Railway Recruitment Board, Station Road.. Guwahat.i"-i i n 

response to the Employment. Notice No. 10 of 2003 as 

puhJ.i shed in Employment. News. 

That Sir, in response to the application 

submitted by me for the Group D' Post... I was cal...ed for 

written examination on 5.17 ..2004 bearinq 	Rol...No. 

1453452 and I was duly qualified in the written examine 

t ion 

3., That Sir., after passinq the written examine 

tion I was cc....ed for Physical. Efficiency Test and 

directed to report. at Maliqeon Railway St.udium on 

11.6,2005 at 630 am and I successfully passed the 

Physical Efficiency Test, 



* 

4, 	 That Sir, a f t e r passinq the Physical Effi 

cency Test... I was called for vide the letter dated 

16.. 6.2005 to at.t.ed the office of Railway Recruitment.. 

Board for verfcat.ion of or.qinal. certificate., Test.i 

monials,, And accordirrql.y I appeared for the same and all 

my documents, Te.st.imonials were verified by your author 

ty 

5. 	 That Si, 	20.7.0. an office letter was r on  

issued to me whereby I was treated as under aped and my 

employment tAra s r'e.ected f o r not. at.t.ainirtq 18 y e a r s on 

.1...72003,, 

That Sir, on the date 

completed the ape of 18 yea.. -s and 

fied expectation . that my candida 

the concerned authorities for 

appear in all the Test. ramel.y 

Physical Efficient. Test. et.r .. 

 

of examination I have 

as such I had a borla 

t.ure had been accepted 

w h i c h was allowed to 

klrt.t.e.rI examination, 

That Sir, I duly acquired all the academic 

qualification and I had successful l.y qone t.hrouqh all 

the written examiriation,, physical efficient Test etc hut 

your authority a sudden re.iec.ted my employment ,  without 

a bonaf de pround.. 

8, 	 That. Si r., I hail. from very poor family and 

movinq from pillar to poet for a days meal. 

Contd ,,,,,, / 
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That Sir., under the aforesaid circumstances 

the re,lectiori of my employment from Railway Recruitment. 

oard is a serve shock to me and as well as my family. 

Threfnre Sir., I may he relaxed in case of my age limit. 

and s.lect. me and I may he called on for medical exami' 

nation and other necessary formalt.ies on humanit.arian 

ground considering has is need of my family.. 

it 	is therefore prayed 	before 	your 

Goodseif to consider the age limit, in my 

case and appoint. me in Group D' Post 

after cOmpletion of the necessary formali' 

ties on humanitarian ground and ends of 

t.ice,, 

Lumdinq Your's faithfully 

Date  

(RjTRTAM r3H0MIcK 
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Dated 2.9.05 

To 

The Chairman, 
Rail way Recruitment. Board, Guwahat.i, 
Station Road, 	. 

Sub. Prayer for c.ons derat.ion of the petitioner's 
aqe ...imit for appointment in the Group D' Post in 
letter of Adv.. No ....0/2003.. 

Reference:- No RRB/G!GI/90. Pt.II dated 20.. 7.2005.,. 

Si 

tsJit.h the reference to the subject cited above ..I 

heq to state the foil owinq few lines for your kind 

consideration and necessary action,, 

I. 	That Sir, I applied for Group D' post with 

required enclosures before the Assistant. Secretary,, 

Railway Recruitment. Board., Station Road, Guwahat.i-1 in 

response to the Employment Not.ice No.. 10 of 2003 as 

published in Employment News .. 

2 .. That. Sir, in response to the application 

submitted by me for the Group D' Post.. I was cal...ed for 

written examination on 5.. .1.? ..2004 hearinq Roll No. 

1453452 and I was duly qualified in the written examina 

3. That Sir., 

tior! I wascalled 

directed to report. 

6.6.2005 at 6.30 

Physical Efficiency 

after passinq 

for Physical 

at M ...iqaon 

am and I suc 

lest... 

the written examina 

Efficiency Test. and 

Railway Studium on 

.essfully passed the 



4,, 	That Si. r. after pas..i nq the Physical. Effi 

ciency Test.. I was call ad for vide the letter dated 

16.6.. 205 to attend the office of Railway Recrui tment 

Board for verification of oriqin ..certificate. Test.i-

monial ...And accordinql.y I appeared for the same and all 

my documents. Testimonials were verified by your author 

tv.. 

5. That Sir., on 20.7.2005, an office letter was 

issued to me whereby I was treated as under aqed and my 

employment was re.'ject.e.d for not at.t.aininq 18 years on 

1..7.2003.. 

6.. 	That Sir,, on the date of examination I have 

completed the aqe of 18 years and as such I had a hona' 

fled expectation that my candida ture had been accepted 

by the concerned authorities for which was a ..lowed to 

appear in all the Test namely written examination 

Physical., Efficient. Teat etc.. 

That Sir, I duly acquired all the academic 

qualification and I had successful..l.v qone t.hrouqh all. 

the written examination, physical efficient. Test etc but 

your authority a sudden re.,ect.ed my employment without 

a bonafi.de. qround.. 

13. 	That Sir., I hail from very poor family and 

movnci from pl.l..ar to post for a days meal... 

Contd fl.., 

I. 
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That Sir, under the aforesaid circumstances 

the rejection of my employment, from Ra5. i;ay Recruitment. 

Goard 15 a serve shock to me and as wellas my family.. 

Therefore Sir,, I may he relaxed in case of my aqe limit 

and select me and I may he called on for medical exami 

nation and other necessary formalities on humanitarian 

qround considerinq basis reed of my family.. 

it 	 -" .,.. I 	 ., i. 	.HItriIori 	)iCy1O 	.ie,uIi 	yOUI 

Goodself to consider the aqe limit in my 

case and appoint me. in Group D' Post 

aft.e.r completion of the necessary formali 

t.ies on humanitarian qround and ends of 

justice ... 

L..jmdinq 	Your's fs ..thful.ly  

Date 21.9,.2005 
C 

(BIIBIAM BIIOMICK 


